
(b) to (d) The assessee is a de
fnct co pany hich discontined its 
bsiness as early as in 19 8. The 
Ta  Recovery Officer to ho re
covery certificates had been  issed 

lias certified that the co pany has no 
assets fro hich the arrears can be 
recovered.  The atter i3 nder con
sideration.

Frad Co itted in Pnjab and Sind 
Bank, Conna ht Circs, Ne Delhi

169. SHRI ATI EETA KHER 
EE Will the inister of FINANCE 
be pleased to state

(a) is it a fact that a frad of 
Rs. 2.80 lakhs as co itted in Pn
jab and Sind Bank, HBlock,  Con
na ht Circs, Ne Delhi;

(b) is it a fact that all doc ents 
reardin the fir in hich Ajc frad 
happened are issin;

(c) if so, hat sort of action has 
been taken aainst that  branch in 
chare;

(d) hether it i a fact that Rs. 3 
lakh9 ere reitted fro  Lckno 
Branch thro h teleraphic transfer 
and the sa e as credited in  the 
fir s Ac hich as  only  opened 
ith an initial a ont of Rs. 100;

(e) is it a fact that a crrent Ac 
can only be opened ith an initial 
a ont of Rs. 00 and ith proper 
introdction; and

(f) is it a fact that the T.T. entry 
as not confir ed fro B0 Lckno 
for 2 onths, hen it is re ired that 
the entry shold be adjsted ithin 
 days 

THE DEP T INISTER IN THE 
INISTR  OF  FINANCE  (SHRI 
A ANBHAI BAROT);  (a)es, Sir.

(b) Pnjab and Sind Bank haa re
ported that a n ber of  i portant 
papers relatin to this frad are fond 
issin.

(c) The atter is nder investia
tion by the police athorities. Accord
in to infor ation available ith the

bank, t o banks officials have  been 
arrested in this connection. The bank 
has also placed for of its officials, in
cldin the t o arrested by the Police 
nder sspension.

(d) Accordin t0  the bank there 
as a fored teleraphic transfer pr
portedly fro its Lckno  branch 
of a s  of Rs. 3 lakhs to the credit 
of a crrent accont at its H Block, 
Conna ht Circ  branch.  This cr

rent accont had been opened ith 
an initial a ont of Rs. 100.

(e) and (f) es, Sir. Accordin to 
the bank sch instrctions  do  not 
appear to have been follo ed in this 
case.

Reservation of ota for SCjST and 

Back ard Classes in  Pandian Rral 
Bank

10. SHRI  N.  SO NDARA AN 
Will the inister of  FINANCE  be 
pleased to state

(a) hether  percentae of ota 
reserved for Schedled CastesjSche
dled Tribes and Back ard Classes 
ha been filled p in Pandian Rral 
Bank (ra a Bank); and

(b) if not, hat  action  overn
ent propose t0 take aainst the Offi
cer responsible for it

THE DEP T INISTER IN THE 
INISTR  OF  FINANCE  (SHRI 
A ANBHAI  BAROT)  (a)  and
(b) The infor ation is bein col
lected and ill be laid on the Table 
of the Hose.

Schedled  Castes Schedled  Tribes 
Candidates  in the  Depart ents 

inistry of Steel and ines

11. SHRI BHEEKHABHAI Will 

the inister of STEEL AND INES 
be pleased to state

(a)   hether it is a fact that a n
ber of posts reserved for Schedled 
CastesTribes  candidates in different 

classes of service vi. B, C, and D, in 
varios Depart ents of the inistry 
of Steel and ines ere filled p by 
the eneral candidates;




